IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date of
Applicatio

Date

Case No.

30.08.2024

Applican

t

Court Fee

Specificatio
n

INOT READY CASES

44987/202 R.K . 2024-
1 4 14.05.2024 |ARBP/75/2008 MANGARAT 4.00,3*4 08-30
47813/202 H. K. 2024-
2 4 20.05.2024 |RVWPET/97/2023 DASH 2DFA 08-30
47874/202 B. B. . 2024-
3 4 20.05.2024 |WP(C)/7605/2024 MALLICK 3.00,3*3 08-30
47875/202 B. B. . 2024-
4 A 20.05.2024 |WP(C)/7604/2024 MALLICK 3.00,3*3 08-30
47876/202 B. B. . 2024-

5 A 20.05.2024 |WP(C)/7619/2024 MALLICK 3.00,3*3 08-30
6 24317/202 31.07.2024 |WP(C)/20534/2013 |B DAS 14.00,3*14 ég%ia
210.00, 3%210 B

7 65585/202 03.08.2024 |WP(C)/11547/2010 |PN NAYAK |DOCUMENT IN 2024
4 DMS 08-30
8 26095/202 06.08.2024 |WP(C)/21331/2018 |CR NAYAK |4.00,3*4 ggfég
66525/202 S C . 2024-

9 A 07.08.2024 |WP(C)/14765/2024 ATABUDHT 4.00,3*4 0830
10 26908/202 08.08.2024 |WP(C)/15424/2015 |P N NAYAK [11.00,3*11 égfia
68149/202 S s . 2024-

11 |, 12.08.2024 |CONTC/1231/2017 MOHAPATRA 3.00,3*3 08-30
68245/202 H K . 2024-

12 4 12.08.2024 |WP(C)/18394/2023 MOHANTA 4.00,3%4 08-30

32.00,3*32

13 68946/202 14.08.2024 CMP/958/2019 M DAS DOCUMENT IN 2024
4 DMS 08-30

14 29101/202 16.08.2024 |RSA/546/2023 P K PANDA [8.00,3*8 gg%gg
69114/202 J K . 2024-

15 |, 16.08.2024 |SA/399/2000 MOHARANA 19.00,3*19 08-30
16 10105/202 20.08.2024 |WP(C)/3867/2015 |P K RATH |6.00,3*6 gg%éa




17 10111/202 20.08.2024 |WP(C)/4992/2015 |K SAHOO  |4.00,3*4 ggfia
18 20440/202 21.08.2024 |TRPCRL/48/2022  |A MOHANTY |10.00,3*10 ggfég
70610/202 S K . 2024-
19 |, 22.08.2024  |WP(C)/10723/2024 | 0 oo oon [26.00,3%26 08-30
70613/202 s . 2024-
20 |, 22.08.2024 [WP(C)/5450/2024 |0 0o [5.00,3%5 08-30
70627/202 P K . 2024-
21 |, 22.08.2024 |RSA/531/2003 MISHRA 3.00,3*3 0830
71143/202 R.C. . 2024-
22 |, 23.08.2024 |SA/451/2001 MaLnTck |3-00,3%3 0830
80.00,3*80 _
23 11525/202 27.08.2024 WP (C)/11558/2011 |K N SAHOO |document in gg%éo
dms
24 11535/202 27.08.2024 |RSA/77/2005 M PARIDA |40.00,3%40 ggféa
71555/202 s s . 2024-
25 |, 27.08.2024  |CONTC/7771/2022 | ... 4.00,3*4 0830
26 11577/202 27.08.2024 |WP(C)/1417/2024 |S NAYAK  |4.00,3*4 ggfga
71594/202 B K . 2024-
27 |, 27.08.2024 WP (C)/15394/2024 | oo 5.00,3*5 0830
28 11611/202 27.08.2024 |WP(C)/33733/2011 |N K ROUT [20.00,3*20 égfig
71918/202 N K . 2024-
29 |, 27.08.2024 |CRLREV/718/2016 |cpomen o (39.00,3%39 08-30
30 11921/202 27.08.2024 |BLAPL/12015/2023 |D SWAIN  |3.00,3*3 égfga
PAPERLESS
31 11930/202 27.08.2024 |CMP/833/2024 S BISWAL |COURT FEE TO égfga
BE PAID
72193/202 ASHUTOSH . 2024-
32 |, 28.08.2024 |CRLMC/2616/2021 | o - " |16.00,3%16 08-30
PAPERLESS
33 12206/202 28.08.2024 WP (C) /19525/2024 |P BASTIA COURT FEE TO gg%ga
BE PAID
PAPERLESS
34 12226/202 28.08.2024 CRLMP/1181/2024 R K BARIK |COURT FEE TO gg%ga
BE PAID
72228/202 A K . 2024-
35 |, 28.08.2024  WP(C)/17153/2007 | oo 11.00,3*11 0830
72269/202 A. K. . 2024-
36 |, 28.08.2024  |CRLMC/3107/2019 | ' [3.00,3*3 08-30
37 12465/202 28.08.2024 |WP(C)/11526/2024 |B K DAS  |3.00,3*3 ggfga
72876/202 K K 32.00,3*32 2024-
38 |, 29.08.2024 [WP(C)/12756/2007 |\ oo | SOiUMENT IN 0830




DMS

READY CASES

3.00,3*3 ~
39 40594/202 01.05.2024 ABLAPL/20245/201 P JENA document in 2024
4 7 08-30
dms
12.003*12
40 25587/202 03.08.2024 WP (C)/24972/2014 |PN NAYAK document in gg%ia
dms
6.00,3*%6
69705/202 J M ! , 2024-
41 4 17.08.2024 CVA/40/1999 BEHERA document in 08-30
dms
42 10435/202 21.08.2024 CRLMC/4556/2023 M K PANI 9.00,3*9 gg%ia
72201/202 33.00,3*%33 2024-
43 4 28.08.2024 WP (C)/17341/2024 |PK BEHERA PAPERLESS 08-30
* —_
ag [12229/202 159 08.2024 |CRLREV/233/2019 |s k pany |o:00s3%3 sent 12024
4 to xerox 08-30
72863/202 SUVENDU . 2024-
45 4 29.08.2024 WP (C)/8673/2015 BARIK 2.00,3*2 DMS 08-30
72865/202 SUVENDU . 2024-
46 4 29.08.2024 0JC/7110/2000 BARTK 8.00,8*3 dms 08-30
73285/202 13.00,3*13 2024-
47 4 30.08.2024 WP (C)/12516/2020 |P CA SENT TO XEROX |08-30
4.00,3*4 ~
48 13372/202 30.08.2024 WP (C)/40476/2021 |N ROUT document in ég%io
dms
73547/202 ABLAPL/11794/201 4*3,3*%4 SENT 2024-
49 4 30.08.2024 9 B.DAS TO XEROX 08-30
* —
50 |73549/202 15 08.2024 |ABLAPL/3651/2020 |B.DAS 3.00,3%3 sent 12024
4 to xerox 08-30

NIC




